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Transfer of Officials Belonging to 
Scheduled Castes/Scheduled Tribes. Work-
ing Under I<ield, Administrutive Cell of 
Carpet Weaving Training Centre in U.P. 

4643. SHRI R P. Y ADAV: WiIJ 
The Minister of OMMERCE be 
pleased to state: 

.. 
(a) the number and details of 

transfer officials belonging to Schedu .. 
led Caste/SchecuJed Tribes working 
under the Field AdministJ ative CelJ 
of Carpet weaving Training centres in 
Uttar Pradesh from 1st July, 1983. to 
Jst July, 1984; 

(b) the number a,nd details or 
such officials, whose salary, etc. hav 
been delay d and withheld' 

(c) whether any increase in uch 
instances mentiOned in parts (a) and (b) 
haVe been reported, if so, details there-
of ; and . 

(d) the steps ta en/proposed to 
be taken in thi regards? 
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